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{RESPONDENT NO.3} DATED 27-11-2024 IN OA No. 97 OF 2022 {SZ} FILED

BY DR.I I.S.TE3ASHWARI, TRIMULGHERRY, SECUNDERABAD

It is to submit that Dr.M.S.Tejashwari, DJ/o.Late Sri N. Sathyanarayana Reddy,

R/o.H.No.3-16-668/A, Trimulgherry ‘X’ Roads, Secunderabad has filed an 0.A.No.97 of

2022 in the Hon’b!e NGT, Chennai on damage totheboundary wall of the petitioner

land, laying of the drainage pipeline from the dwellings located in the Northern side of

the petitioner's land and sewage entering into petitioner's land and open well thereby

causing water pollution.

The Respondent Board has submitted sBtus report dated 29.04.2024 before the

r‹on‘ble NGT. The Hon1Ie NGT hastaken on record the report filed by the Board during

the hearing on 30.04.2024 and directed that the Telangana SPCB to complete the

clearing of the sewage within the premises of the applicant at the earliest, after which,

to assess the cost of remediation of the land, as the sewage has been collected in the

Applicant's premises since long time.

In this regard, the Respondent Board has submitted status report dated 20.08.2024. It

is to submit that the Board Officials again inspected the area on 21.09.2024 and

25.11.2024. The following status is submitted: -

1. The entering of sewage into the Applicant's land has been stopped.

2. The laying of the pipeline for diversion of the sewage entering into the applicants

land is completed and connected to the collection sump provided at the North-East

The diversion pipeline consists of 233meters of 150mm dia; 472meters of

200 mm dia; 85 meters of 300 mm dia and 287 meters of 450mm diais laid. The

sewage collection sump of20 KL capacity is provided with2 x 4 HP motors for

pumping thesewage into the diversion pipeline.

3. The civil works relating to laying of ring sewer of 450mm RCC pipe along the

peripheral boundary ofthe lake for diversion of sewage has been completed.

4. The Secunderabad Cantonment Board has informed that vide letter dated

23.05.2024 they have deposited an amount ofRs.1.0Crore to HMWSBSB towards

the 3^ instalment for execution of the works. Hence, the total amount of Rs.2.9

Crores has been deposited to HMWS8SB forthecompletion of the Phase-I works.

s. With regards to the Phase-II works of proposal to construct the STP of1 I OLD in 0.3

acres land in Survey. No. 118 near the lake, it is to submit that the land acquisition

by the Secunderabad Cantonment Board is under progress. The SCB informed that
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once the land acquisition is completed, the HMWS&SB can proceed for

establishment of the STP. In the meanwhile, the diverted sewage is pumped into the

ring sewer and from there to the Patigadda STP for treatment.

6. It is further to submit that the Board has requested National Environmental

Engineering Research Institute (NEERI}, Zonal Office, hyderabad fortaking up the

Assessment ofthe cost of remediation of the land due to collection of sewage in the

Applicant's premises. However, there is no response from NEERI. The Board will

follow up with NEERI foran eariy action.

7. In the meanwhile, the Board has removed thesewage contaminated water from the

open well located in the Applicants land, by employing electric motor pumps and

pumped out into the recently laid ring sewer to divert the sewage from

Thirumulgherry lake as per Phase-I action plan of SCB which in turn diverted to the

STP at Patigadda. The removal of the well water has been carried out during 20a to

23“ September, 2024. The Board officfals collected sample of the well water on

20.09.2024 and the analysis results are as submitted below:

Parameters

pH at25OC

Electrical conductivity at

25
O
C

Chemical Oxygen Demand

BOD3 dt27
O
C

Total Suspended Solids

Total Dissolved Solids

Total Kjeldhal Nitrogen

Oil& Grease

Ammonical Notrogen

Dissolved Oxygen

Free Ammonia

Total coliform

Fecal coliform

Method No.

4500-H+B

2510-B

5220B

IS 3025,

1993

2540-D

2540C

4500-NLRB

5520 —B

4500-NH3C

4500-O C

Unit

pS/cm

mg/L

mg/L

mg/L

mg/L

mg/L

mg/L

mg/L

mg/L

mg/L

9221 — B,C VPN/100mI

9221 — 8,C MPN/100ml

Results

7.29

1193

28

08

<5

752

<0.1

<5

6.2

BDL

350

<1.8
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As seen from the above results, there is improvement in the quality of well water

after the removal of sewage. Copy ofanalysis report of the well water is enclosed as

Annexure — 1.

8. Again on discussion with the Applicant, since 22.11.2024, the removal of the well

wateF is carried out and also started the removal of the bottom sediment from the

well by employing HITACHY earthmoving machine to complete the removal of any

contamination with logistical support by SCB. However, due to the high rate of well

water yield, the removal of sediment is being delayed. Periodically removing the

water and then the bottom sediment so as to maintain the quality of the well water.

A sample ofthe well water is again collected on 25.11.2024 and submitted at Board

laboratory for analasys.

9. The Board officials have again inspected the Applicant's land and surroundings on

25.11.2024 and observed that there is no joining of sewage into the Applicant‘s land

or open well. The construction ofI & D structure to divert the sewage entering into

Thirumulgherry lake has been completed. Now, the sewage has been diverted

through the ring sewer into the drain bypassing the lake and flows to Patigadda

STP. The land acquisition for the construction of proposed 1 OLD STP at

Thirumulgherry Lake is under process by Secunderabad Cantonment Board (SCB).

The Board will regularly monitor the implementation of the Action Plan by

Secunderabad Cantonment Board to ensure treatment and disposal of sewage

generated.

Place: Hyderabad

Date: 27-11-2024 ENVIRONMENTAL ENGINEER



TEL‹xNGANA POLLUTION CONTROLBOARD
Pamavaran Bhavan, A-3, Industrial

Ph:
e, ana nag

040-23887i00
Estat

CE.NTROL LABORATORY

.4nnlvsis Report

Reg. No.SR.'05/TGPCBfHO.V00/LAB/2024/09'3S5

Cotlected on: 20i09i2024

Test method: Standard Methods of.APHA, 24“Edition

Issue date: 28/09/2024

24/09/355

8ampIa Remits

’derabad — 5000 18

Collected by: AES, RO, Mcdchal

Receivedon:?I092024

Quantity of thesampTe:I Lrr. sample

Page Ko:I of2

• Water sample collected from opan well located in the premises of Dr. Al.S. Tejashwari,

Triinulglierry, Medehal-Ma|kaj9iri Oi8lrict.

Parameters

pH at 25°C 4600.H+B

Chemical Oxygen Demand

BOD at27’C

ToalSuspendeâ So1i‹ts

Total Dissolved Solids

Total Kjeldhal Nitrogen

Oil& Grease

5220-B ing/L

2ñ40-G mg/L

2540-C mg/L

4500-N$,B mg*L

AmmonkpNfvogeo 450TNH,C mgt

Note: RwusnN^md¿osampoeseceyed.

Results

24/09/355

7.29

1193

08

752

<0.1

<5











Photographs showing the progress of the works atApplicant's Land.

Pumping outofthewell water.



Removing thebottom sediment from theopen well

Removal ofthebottom sediment from theopen well.




